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1 10.9.2004 .
N Shri A.R.K.R30 counsel for the applicant"‘.'
Sha..l M.N. Baner jee, counsel for the
respondents.
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| The learned counsel for the applicant seekS
i

. { bermission to withdraw the Original Application
iHe bas filed MA No. 974/04 seeking permission
| to withdraw the Oh.on the ground thet he Has

(\//\> ibeen assured by the respondents to grant . o
o (,\\M o the reliefs claimed by him. He is permitted
¢ ’\Qg\ ) 'to withdraw the Oh. The Oh is dismissed as
g ‘withdrawn.
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Vice Chairman
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